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MR. CHAIRMAN: Let the Minister respond.

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS AND MINISTER OF STATE IN THE MINISTRY OF RAILWAYS
(SHRI 0. RAJAGOPAL): Sir, | am personally aware of the problem mentioned
by many hon. Members relating to non-availability of power in Government
buildings and MPs houses for the last few days. Since the issue has been
raised by the hon. Members, | will definitely bring it to the notice of the
concerned Minister.

MR. CHAIRMAN: For immediate action.

SHRI 0. RAJAGOPAL: Yes. Sir.
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SPECIAL MENTIONS

MR. CHAIRMAN: Shri Moolchand Meena. Absent. Shrimati Savita
Sharda.

Need to protect children from HIV/ AIDS
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SHRIMATI SHABANA AZMI (Nominated): Sir, | associate myself with
the Special Mention.

MISS MABEL REBELLO (Madhya Pradesh): | also associate myself
with it, Sir.

Prevention of exploitation of minors
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